
fri 	
.CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE BENCH 
*** 

Cuimsrcial Cempiex (BOA) 
Indiranagar 

/ 	 . 	 Bangal.r. 560 038 

D.tdi 	g Mi.G 'g89 

IA II IN APPLICATION NO, 	i/U(!) 

*plicant 	 Respendents 

Shri Amruthappa 	. 	V/s 	The Chief Secretary, G.vt. if Karnataka, 
Bangal.re & 6 Ox. 

To 

 Shri N. Rangaawamy 
I. Shri Ainruthappe 

S/. Shri Mallappa Pati]. 	 . 
Deputy Secretary-Il un. Parshad 

Executive Directer . Chitradurga 
Water T.chn.i.gy Nieeien 
Aiwan-E-Shahj 	. 	.  Shri C. Chikk.nna Gulbarga 	: 	 . . Directer of Area Osv.1.pm.nt 

2. Shri B.S. 	Raikets 
Ptagremme. 
G.vt. sf Karnataka 

Ad.cat. 	 S  M.S. Building 
11, Parakalemath Building . Bangaisre - 560001 
Tank &ind Read - 
Gendhinagar 	 .  Shri P. Nageshwara Rae 
Bangelere - 560 009 	. 	 - Deputy Secretary t. Gevt. if 

Karnataka 
3, The Chief Secretary Rsusnus Departnsat 

G.vt. of Karnataka 	 . 5, Building 
Vidhana Seudha 	. Banga lire 	560 001 
Bangal.rs - 550 001 

•  Shri S.M. Babu 
4. The Chairman State Geut. Advecats 

Selectian Cemmitts under 	. 	. 	. C/c Adv.cat. General (KAT Unit) 
lAS (App.intmsnt by Pram.ti.n) 	. BDA Cemrnsrcial Cemplex 
Regulations 	 . Indiranagar 
Uni•n Public Service C.mmiesL.n Bangaisre -'560 038 
Dholpur HeuS. 
Shahajahan Read 	.  Shri. N.S. Padmare5ai.h 
New Delhi - 110 011 . Central G.vt. Stng Counsel 

High Court Building 
5, Shri T.Y. Niyaz Ahii *d Banga]er. - 560 001 

Oirect.r . 
Panchayat RaJ & Ex-Offici• 	0  

 Shri P1, Narayenasuamy 
Deputy Secretary to Gsvt, if Karnataka.' Advocate  
Rural Dev.l.pmsnt & Panchayat Raj Dept. 844 (upstairs), 17th 'C' Main 
P1.5. 	Building 	 . UBleck, Raj.jinagar 
Bangal.r. - 560001 	. Bangal.r. 	560 010 

6. Shri K. B. Rasappa 
Dir.ctsr 	. . . 
Rural Energy & £x-Of?icis 	 . 
Deputy Sacretaryte G.vt. if Karnataka 
Rural Devel.pm.nt & Panchyat Raj Dept. 
M.S. Building 	 0• 

• Bangalere - 560 001 	 . 



-2—. 

13. Shri H.K. Vesudeve R.ddy 
Advscate 	 S  
KESVY & CO., 	 - 
139 9  5th cr.es, G.ndhinag.r 
Bangal.re - 560 009 

14, Shri Surash S. 3@shi 
Acivecate 
15, 3rd Cress 
Nahru Nagar 
Bangaisre - 560 020 

Subject : SENDING COPIES CF ORDER PASSED BY THE BENt 

Please find encl.ud herewith a à.py of ORDER passed by this Tribunal in 

the abeve said spplicatisri an 25—B—B9. 

/ 

OEPUTY REGISTRAR 
(uoIcxAL) 

Encl * As abeve 	 S 



H 

Amruthappa 

B.S. Raikote 

Date I 

In the Central Administrative. 
Tribunal Bftii gal ore 	 , 

Bangalore 

The Chief Secy,,Sta)!f )Carritaka 
,,jO  

Order Sheet (contd) Banga lets & Ore 
S.P. Babu a Ore 

Office Notes 
	 Orders of Tribunal 

• ____ 

25.8.1989 

None present for the 
• applicant. 

• Shri. S.M. Babu f•r the 
• respondent. 	 / 

In this I.A. the respondent 
has prayed for extension •f'juie 
upt• 31.10.1989 to implement the 

• decision of this Tribunal in 

TR Application No.567/1988. 
Since the Supreme Court has stayed 
the implementation of 

19 Cc decision of this Tribunal 1 by its 
z 	 ) r

rder 
) 

dated 7.8.1989, the a.fx 
f.a&!1tI.A. haS become 
nfrtuous and is disposed of 

r 

K 

accordingly. 

TRUE COPV 

MEMBER 

?iEPury H 	 Jr,jIc1 J 
CENTRAL 4DMI'IT 	

TI3UNA B 	U 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE.8CNCH : 

çommercs:al Complex (BOA) 
Indiranagar 

'-Bangalore - 560 038 

Dated s• 16 J U N 1989 

IA I IN APPLICATION NO. 	•. 	56?I88(Fj S  

_licant. Rspondeñts 

Shri Amruthappa 	- 	 V/a 	Tt. Chief Secretary, Govt. of. Karnataka, 
Bangalore & 6 Ore 

To. 	. 	. 	 . 

I. 	Shri Amruthappa 	 0 
• 'Shri N. Rangeewerny 

s/a Shri Plallappa 	tii . Deputy Secretary—fl 

Ecutive Director 	
. Zilla Perished 

0 

at.r T.chñology Niesion 	. 	 . 
Chitraduga 

AIsan—EShahi  
B Shri C. ).Chikk5fln5 Gulbarge . 

• Director of Area Development 

2. 	Shri B.S. Raikote Programme 

Advocate 	 . 	
. Govt. of Karnataka 

11rakalamath.8uilding 	- 	•. 	. , 
M.S. Building  

lank Bund Road, Gandhinagar Bangalore -  560 001 

Bangalore 	560 009 
9. Shri P. Nageshwara Rac 

3, 	The Chief Secretary 	. •. Deputy Secretary to Govt. of 
Govt. of Karnataka 	 . 

Karnataka 

Vidhina Soudhe 	 . Revenue Dspattflnt. 

Bangalore - 560 001 MS. Building 
-. Bangalore 	560 001 

4, 	The Chairman 	 . 
Selection Committee undsr 

. 
10• Shri S.!9. Babu 

1*5 (Appointment by Promotion) 
• 

State Govt. Advocate 
C/o Advocate General (KAT Unit) Regulations 	i 

Union Public Ssrvi 	Commission BOA Commercial Complex 

Ohoipur House Indiranagar 

Shahashsn Road Bangalore - 560 038 

New Delhi - 110 011 
. • . 	

. 	:- 11.. . 
Shri P1.5. Padmrajaiah 

S. 	Shri T.Y. Niyez Ahmed 	 . . 	. . 
Central Govt. Stnq Counsel 

Director 	 . 	- 0 High Court Building 
. 

Psnchayat Rsj & Ex—Officia Bangalore - 560 001 

Deputy Secretary to Govt,,-of Karnataka. . 	 •• 	. 	0 

Rural Development A'Planchayat Rej Dept. 120 Shri P1. Narayansswamy 

M.S.—Building 	. Advocate 
.844 (upstaire), 17th 'C' Main Bangslcrs 	.560 001 

.• 	. • V Block, Rajajinagar, . 

6. 	Shri K.B. Basappa 	. 	. Bangalore -- 560 010 

Director 	 . . . 
RtalEnsrgy & Ex—Officià-  
Deputy Secretary to Govt. of Kuthataka I 

RualDev.loØment &nchsyat R.j Dept. -- 
. 	. 	. 	. 

- - 
. 	- 

P1,5. Building 	
• 0•  

-. -. tA 	 560 001 \q nQèlOiS. 
-.: 

.•• C(.c_- -  • - - 

II 

II 
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13, Shri H.K. Veaudeva Rfddy 
Advocate 
xtsvv & CO. 

	

H 	 139 0  5th Croes, Candhinagar 

	

I 	 Barigalore - 560 009 

14, Shri Surash S. 3oshi 
Advocate 
15, 3rd cross 
Nehru Nagar 
Bangalore - 560020 

1 	 -. 

Subject * SENDING COPIES or ORDER PASSED BY THE BENCH 

I 

	

	 Please find enà]osed herewith a copy of ORDER passed by.thia Tribunal in 

the abovs.said application on 15-6-89. 

- 	•. 	.-. 

H 

hin2b1 YREGISTRA 
(IIJDICIAL) 

Encl : As above 
	C) 

	

H. 	 •• 	 • 
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:1: 

In the Céntrl Admiriitrative 
Tribunal Bangalore Bench 

Bangalore . 

ORDER SHEET 

Application 	567  .................... of 1988(r) 
Applicant 	 Respondent 

Amrutheppi 	. 	 V/s 	The Chief S.cy, Govt. of Kernatak., 
Bangalor. & 6 Or. 

Advocate for Applicant 	. 	 Advocate for Respondent 

B.S. Raikot. 	 S.R. Babu, R.S. Pad.arajait, R.N. Seamy, 
H.K. V.eud.v. R.ddy & Sur.th S. 3o.M 

Date 	 Office Notes 	 Orders of Tribunal 

(ICSP)VC/(LHAR)M(A) 

- 	JUNE 15.1989. 

ORDER ON I.A.NO.I -APPLICATIONFOR 
I . 	 . 	 . 	 EXTENSION OF TIME 

In this application, respon- - 

- 	 dent-i has ought for extension 

of time till the end of August,1989 

for complying our, order made on 

3-3-1989. Sri S.M.Babu, learned 

- 	 counsel for respondent--i urges.  

for granting the._..extension sought 

in this I.A. Sri B.S.Raikote, 
IONS  

 fl) 	 \ C 	
learned counsel for the applicant 

. 	 V 	 vehemently opposes the grant of 

extention of time. We are of the 

	

. ) 	view that the facts and circum- 

stances of the case justifies us 

ANG - 	to grant a reasonable extension 

of time till 31-7-1989. We, there-

fore allow I.A.No.I in part and TRUE COPY  
. 	 extend the time for complying with 

our order till 31-7-1989. No costs. 

______JT 	 to both sides jdiately. 

	

I. 	
- 	sj - 	BANGA. .. . 	

VIC N. 	. - 


